
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE, AT CHENNAI 

Original Application No.145 of 2024 

 
 

Arunkumar Sermakkani, 

S/o.Shri Sermakkani, 

Aged about 43 Years, 

House No.4, Puspam Ranches, 

Survey Nos.272 & 273, Kalukondapalli Village, 

Denkanikotta Taluk, Hosur, 

Krishnagiri District, Tamil Nadu – 635 107. 

& 7 Others.                  

….Applicant 

 
 

And 

 
 

Union of India 

Through its Secretary, 

Ministry of Environment, Forests & Climate Change, 

Indira Paryavaran Bhavan, Jot Bagh Road, 

Aligunj, New Delhi – 110 003. 

& 5 Others.                  

.....Respondents. 
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REPORT FILED ON BEHALF OF THE 3RD RESPONDENT, 

MEMBER SECRETARY – TAMIL NADU POLLUTION 

CONTROL BOARD 

 

1 – 7 

 
 

 

 
Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

















 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.145 of 2024 

 
 

Arunkumar Sermakkani, 

S/o.Shri Sermakkani, 

Aged about 43 Years, 

House No.4, Puspam Ranches, 

Survey Nos.272 & 273, Kalukondapalli Village, 

Denkanikotta Taluk, Hosur, 

Krishnagiri District, Tamil Nadu – 635 107. 

& 7 Others.   
                

….Applicants 
               

 

And 
 
 

 

Union of India 

Through its Secretary, 

Ministry of Environment, Forests & Climate Change, 

Indira Paryavaran Bhavan, Jot Bagh Road, 

Aligunj, New Delhi – 110 003. 

& 5 Others.                  

 

.....Respondents 

 
 

 

REPORT FILED ON BEHALF OF THE 

THIRD RESPONDENT, MEMBER 

SECRETARY – TAMIL NADU POLLUTION 

CONTROL BOARD 

 

 
 

Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 
 

 

                       

        

Date: 16.06.2025 

 
 

 

 

Date of hearing on:     .    .2026 


